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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 274 /2022

Prem Aggarwal & Ors ...Applicants
Versus

Govt. of NCT of Delhi & Ors ...Respondents

REPORT OF THE RESPONDENT No.9/GHAZIABAD NAGAR NIGAM

Most respectfully showeth:

1. That the present matter was last listed before this Hon’ble
Tribunal on 15.02.2024, whereby this Hon’ble Tribunal, qua
Respondent No.09/ Ghaziabad Nagar Nigam, was pleased to
issue directions as under:

“6. Learned Counsel for respondents no. 1, 2, 4 to 9 and
UPPCB and the officers present before this Tribunal seek
time for filing of detailed responses/status reports and

apprising this Tribunal about the progress made.”

2. That in compliance of the directions of this Hon’ble Tribunal,
the detailed responses/status reports of Respondent No.09/

Ghaziabad Nagar Nigam, obtained from the office of the General
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Manager (Jal) is annexed herewith with this report for the kind

perusal of this Hon’ble Tribunal please.
Dated: 10.04.2024

Ghaziabad Nagar Nigam
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VIBHAV MISHRA
Advocate-on-Record

Ch No.221, CK Daphtary Block,
Tilak Lane, Supreme Court of India,
New Delhi- 110001

(M): 9473565666

(E): vibhavmishra@outlook.in
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TR dTEIE AT 3TN HIAATSTAT

( NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI.)
Original Application No. 274/2022
Prem Aggarwal & Ors. Applicants
Versus
Govt. of NCT of Delhi & Ors.
Date of Order: 15.02.2024


https://digital-camscanner.onelink.me/P3GL/g26ffx3k

Order Dated -15.02.2024

Regarding remedial measures already taken and remedial measures proposed to be taken with budgetary
provisions and timelines and specifically mentioning whether the requisite remedial measures as mandated by the
statutory provisions/environmental norms regarding disposal of solid waste, treatment and disposal of sewage and
industrial effluents, dredging, cleaning and trapping of the drains, afforestation on the embankments and
identification and removal of encroachments have been taken by them.
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SH 57, Prakash Industrial Estate, Sahibabad Industrial Area Site 4, Shaheed Nagar, Ghaziabad, Uttar M85R+934, Govind Ballabh Pant Marg, Sahibabad Industrial Area Site 4, Sahibabad, Ghaziabad, Uttar
Pradesh 201005, India Pradesh 201010, India
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